Filing under clause (d) of sub-regulation (5) of regulation 31 of the IBBI (Liquidation Process) Regulations, 2016

Name of the Corporate Debtor: Royaloak Furniture India LLP Date of Commencement of Liquidation: 20-06-2024; List of Stakeholders as on Date: 19-07-2024; Name of IP: Mr. Raghunathan Krishnasamy; Process
Number: 1; Last 5 digitof registration number: 11200

Category of Summary of claims received Summary of claims admitted Amount of Amount of claims ~ Amount of claims Details in annexure

stakeholders

~ Unpaid

insolvency

resolution
process costs

No. of claims

Amount (Rs.)
1836080.00

No. of claims

Amount (Rs.)
1836080.00

contingent claims rejected under verification

Liquidation costs
incurred till date

782000.00

0

0 0 0 NA

Secured financial
creditors

0

0

0 0 0 NA

~ Unsecured
financial creditors

518920.00

518920.00

Annexure 4

Operational
creditors
(Workmen)

0

0

0 0 0 NA

Operational
creditors
(Employees)

0 0 0 NA

Operational
creditors
(Government
Dues)

808161034.00

808161034.00

Annexure 7

Operational
creditors (other
than Workmen,
Employees and

Government

Dues)

2190210.00

2190210.00

Annexure 8

Other
stakeholders, if
‘any (other than

financial creditors
and operational
creditors)

Total

890129.00

814378373

800000.00

813506244

Annexure 9



https://ibbi.gov.in//uploads/claims/2024-11-21 10:43:41-555dd4dd7399f4633dac48be02a52067.pdf
https://ibbi.gov.in//uploads/claims/2024-11-21 10:43:41-f6290fc5699f71aa31e42bde5b48b02b.pdf
https://ibbi.gov.in/uploads/claims/2024-11-21 10:43:41-98e99e342a887a23a6638e0e2a073294.pdf
https://ibbi.gov.in/uploads/claims/2024-11-21 10:43:41-4632360360805e7a1001ae2da34df357.pdf
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